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The Parliameiitary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) About 100 mnes,

(b) and (c). About 20 mUes of the 
boumiary lies along the river Maha- 
nanda. About 40 miles is land 
boundary. The remaining 40 miles lie 
along the river Nagar. As this river 
has been shifting its course, the actual 
boundary cuts several times across 
the river and will have to be demarcat­
ed.

(d) No. Permanent boimdary pil­
lars will be erected when the boundary 
has been demarcated.

Coal shortage in West Bengal

*924. Shri N. B. Chowdhnry: Will
the Minister of Prodnctioo be pleased 
to state what steps Grovemment have 
taken to remove coal shortage in West 
Bengal? .

The Minister of Prodnctioa (Shri 
K. C. Reddy): Due to inadequate
wagon supplies, shortage of coal, 
especially to low priority consumers, 
sometimes results, but such shortages 
are not confined to West Bengal. The 
supply position can imor .ve witti im­
provement in the general transport 
position.

When specific cases of shortage in 
particular industries are brought to 
notice, special action is taken by the 
Coal Commissioner to arrange ad hoc 
supplies.

Marking of Cloth

*925. Shri Badshah Gapta: Will
the Minister of Commerce and In­
dustry be pleased to state the number 
of officers appointed to mark and 
fix the prices and specify the quality 
of Indian made cotton doth with 
their respective jurisdictions?

The Minister of Commerce and 
Industry (Shri T. T. Krishnamachari):
The Textile Commissioner, Bombay, 
fixes prices of cloth and yam. No 
officers have been appointed to mark 
prices separately and specify quality 
of cloth.

Tobacco

•926. Rnmari Annie Mj^carrne: 
Will the Minister of Commerce and 
Indostry be pleased to state:
* (a) whether Government have any 

scheme to grow sufficient tobacco in 
India and especial^ in South India;

(b) whether Govenynent are aware
that Jafî na tobacco is sold at a high 
price in India; ^

(c) whether Government propose 
to stop the import of Jaffna tobacco 
into India; and

(d) whether Government have en­
tered into any agreemeat with the 
Government of Ceylon for the import 
of Jaffna tobacco and if so, what are 
the conditions?

The Deputy Minister of Commerce 
and Industry (Shri Karmatkar): (a)
and (b). Information is under collec­
tion and will be laid on the Table of 
the House.

(c) No, Sir.

(d) Yes, Sir. The import of Jaffna 
tobacco, a variety of unmanufactured 
tobacco, may be imported from Ceylon 
under our normal import regulations

Tobacco (Import)
*927. Knmari Annie Mascarene:

Will the Minister of Commerce and 
Industry Le pleased to state:

(a) the quantity of tobacco import­
ed into India from Jaffna (Ceylon) 
year by year;

(b) the price per bale or pound;
(c) the rate of import duty; and
(d) whether Government are aware 

of the rise in price quite recently to 
ten rupees and more per pound?

p e  Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
8,90,346 lbs. in 1950-51 and 3,54,245 
Jbs. in 1951-52 ')£ tcb.ir -o wi re imported 
from Jafina. Detaik of iryi-'.iVj for 
previous year.s ;?re not av-.iilable.

(b) The average price per lb. (ex­
clusive of import duty) was Rs. 1-10-2 
during 1950-51 and Rs. 1-11-4 during
1951-52.

(c) Chewing tobacco imported from 
Jaffna (Ceylon) into India through 
Alleppey Port (Travancore) is assessed 
to duty at Rs. 300 per candy, i.e,, 
annas eight per lb. Other unmanu­
factured tobacco imported into India 
is assessed to duty at Rs. 9 /6 /-  per 
lb. plus 5 per cent, of the total duty.

(d) No, Sir.
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The . Minister of Works, Honsins and 
Supply (Sardar Swaran Singh): (a)
Yes, one resolution was passed by the 
Tripartite Conference.

(b) The resolution which is com­
monly known as the Industrial Truce 
Resolution was passed in December 
1947 but it does not cover the sanitary 
labour employed under local autho­
rities. A copy of the resolution is 
laid on the Table of the House. [See 
Appendix V, annexure No. 19.1

(c) In pursuance of the resolution 
mentioned ^bove, a scheme for the 
housing of Industrial workers known 
as the ‘Industrial Housing Scheme* was 
formulated in April 1949 under which 
1712 houses have been constructed in 
Bombay and 400 houses are under 
construction in Madhya Pradesh, 108 
in Bihar and 261 in Orissa.

Houses on Jalpaiguri-Dinajpur 
Border

*929. Shri M. Islamliddin: WiU the 
Prime Mii^ter be pleased to state:

(a) whether it is a fact that, as a 
result of partition, houses of some 
people oa the border of Jalpaiguri 
and DUIpur have fallm partly in 
India and partly in Pakikan; and

;{|9) if so, whether the nationalities 
<^:the owners of fiuch houses. Jiave 

det©^fi« and'if so, how?

The Prime Minister (Shri Jawahar-  ̂
lal Nelta): (a) . None in JalpaigurL
In West. Dinajpiir about a dozen 
houses are partly in India and partly 
in Pakistan.

(b) No occasion has arisen to con­
sider this question. .

Manufacture of Japanese Machinery

*930. Shri M. L. Dwivedi: Will the 
Minister of Rehabilitation be pleased 
to state;

(a) the varieties of Japanese 
machineries, the manufacture of which 
has been undertaken in:

(i) the training-cuTM-work centre at 
Arab-ki-Sarai,

(ii) the polytechnics in the new 
t̂ownships of iVilokheri r.::-! Fu'ia, and

(iii) any other place;

(b) whether the manufacturing has 
proved to be a success;

(c) which of these machines ore 
now available in the market for the 
use of (i) displaced persons (ii) other 
public;

(d) how many machines of each 
variety have been produced so far at 
each centre and what is the position 
of their disposal; and

(e) the number oi trained persons 
in each centre and the position with 
regard to their employment either by 
Government or otherwise?

The Minister of Rehabilitation (Shri 
A. P. Jain)t (a) The Japanese 
machineries are manufactured only at 
the Arab-ki-Sarai Centre. The machine­
ries manufactured are:

(1) Job Printing Presses.
(2) Hand Oil Expellers. .
(3) Power Oil Expellers.
(4) Plastic Injucting Machines.
(5) Gem Clip Machines.
(6) 10 spindle machines.
(7) 20 spindle machines,
(8) Rags turning machines.
(9) Nail making machines.

(b) Yes.
(c) Job Printing Presses, Hand Oil 

Expellers, Power Oil Expellers and 
Plastic Injucting Machines^ are now 
ava^abl^ in ttoe matkfit and can be




